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3049. SHRI ONKAR LAL BER WA : 
SHRI N. R. LASKAR : 
SHRI R. BARVA ; 

Will the MiDisler of EDVCA TlON AND 
YOUTH SERVICES be pleaBCd to state : 

(a) whether It is a fact that tbe 
Union Government have prepared a scheme 
to end IrreBularities committed In Ibe Edu-
cation Departments: 

(b) If so, whether Government bave 
in Ihis reBard di ~t d that Ministers and 
officials sbould not head tbe various Selec-
tion Committees of the Education Minis-
try: 

(e) what are Ibe Selection Commi-
ttees wbicb will come under this order ; 

(d) wbether his Ministry has recons-
tituted the \'Brlous COlllmillees ; and 

(e) if 50, how far it will help 
the endlnl of Irreluillrities ? 

THE MINISTRY OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. R. 
V. RAO): (a) No, Sir. It is for the 
State Governments to see that Irrelulari-
tics are not committed in Iheir Education 
Departments. 

(b) Yes, Sir. A directive bal been 
liven that Ihe Ministers and officials of 
the Ministry should not head selection 
Committees. 

Ie) Ihc Selection Committeees consti. 
tuted by the Ministry which deal with 
mainly the award of scbololarsbips. 

(d) These Selection Committees are 
constituted for specllic lelections and the 
directive is keep in view wben doinl 50. 

(e) It is boped Ibat It will bave the 
desired effect. 
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3051. SHill M. L. SONDHI: Will 
the Minlsler of HOMS AFPAIRS be 
pleased to ref.r 10 the reply liven 10 
Unltarrcd Question No. 4S18 DO tbe 13th 
December, 1968 rellirdini forelnl band 
behind communai riot. in India and 
ilate : 

(8) wbetber facti have IIDC. be.D 
aic.rtalned from tlie 'Staui qovcrnmeDt. : 
and 

(b). If 50, the II'", Government ar. 
takln,to ensure public .ccurlt)' 1 . 

THE MINISTER OF STATE IN THE. 
MINISTRY OF HOMB APPAIRS: (I) Iud 
(b)" A,cordinl to informalibn availabl. 
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